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12.30 hrs.

RE ARREST OF HARIJANS IN
HARYANA
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He will make a statement, I th.i.nk
he is collecting information,

oft wew fagrt awady ¥z

qQam ¥ wewig ot & uF fdy
farierd e & .

WS ST 9 @ T8 qi——
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12.32 hrs.

PAPERS LAID ON THE TABLE

NorrrrcaTioN UNper Navy Act

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
J. B, PATNAIK): I beg to lay on
the Table:—

A copy of the Naval Ceremonial,
Conditions of Service and
Miscellaneous (Fifth Amend-
ment) Regulations, 1973
(Hindi and English versions)
published in Notification No.
SRO. 244 iIn Gazette of
India dated the 15th Septem-
ber, 1973, under section 185
of the Navy Act, 1957. [Plac-
ed in Library. See No. LT-
5837/78]



